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$[InTRODUCTION OF CORRESPONDENCE
Courses AND EveNING COLLEGES

12. Syrt B. N. BHARGAVA: Will
the Minister of EpucaTtion be pleased
to refer to the reply given to Starred
Question No. 295 on 7th March, 1963
in Rajya Sabha ang state:

(a) the names of places where the
scheme of correspondence courses and
evening colleges was started during
the year 1963-64 and the names of
places where it is likely to be started
in the year 1964-65; and

(b) whether M.A. Examination has
also heen includeq in the correspon-
dence courses?]
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+[Tue MINISTER or EDUCATION
(Surr M. C. CHAGLA): (a) No Corres-
pondence Courses or Evening Colle-
ges were started during 1963-64. In
1964-65 also there is no proposal to
start Correspondence Courses any-
where. But a scheme of grant-in-aid
to Evening Colleges has been sent to
all State Governments and univer-
sities; and proposals are awaited,

(b) No, Sir.}

I.A.S. CANDIDATES OFFERING HINDI

13. Surr J. S. PILLAI: Wil the
Minister of Homg AFFaIRs be pleased
to state the number of candidates
who had taken Hindi as an optional
subject from amongst those who have
been selected for LAJS. in 19647

Teg DEPUTY MINISTER IN THE
MINISTRY ofF HOME AFFAIRS
(Surr L, N, Misura): Out of the 135
candidates recommended by the
UPS.C. for appointment to IAS/
LF.S. on the results of the IAS, etc.,
examination held in 1963 two had
taken Hindi as an optional subject
for the examination. Appointments
of these candidates to the TIAS/IFS
are under consideration,
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THE INDIAN TELEGRAPE (SECOND
AMENDMENT) RULEs, 1964

THE DEPUTY MINISTER IN THE
DEPARTMENT or COMMUNICA-
TIONS (Sarr B. Buacavatr): Sir, I
beg to lay on the Table, under sub-
section (5) of section 7 of the Indian
Telegraph Act, 1885, a copy of the
Department of Posts and Telegraphs

$I 3 English translation,
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